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Shri D. C, Sharma: It has been sub-
wmitted by Shri Kamath and it should
be taken up.

Shri Hari Vishnu Kamath: By me
and three other hon. Members.

Mr. Speaker: Question Hour is
over. Shri Prakash Vir Shastri.
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[The Minister of Rehabilitatiom
(Shri Tyagi): (a) Yes, Sir.

(b) The total number of new mig-
rants in Garo Hills is 80,000 persons
and in Mizo Hills is 6,500 persons.

Daily influx in Garo Hills is 200
persons and in Mizo Hills 200 persons.

(¢c) No. They will be resettled in
Assam.

(d) 54,000 migrantes in Garo Hills
have been removed to camps in
Goalpara  Sub-Division which are
more easily accessible during the
monsoon. In the Mizo Hills area,
arrangements have been made for air-
dropping of rice and other essential
supplies there. The situation is being
watched by the State Government
and if necessary, they would remove
the families to more accessible places.]
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Shri Hem Barua: May I know whe-
ther some deputationists who met our
Home Minister during his recent visit'
to Assam represented before him that
the economy of Assam will not permit
Assam to absorb all those who have
come from East Pakistan and those
who are coming and, if so, whether
the new Minister for Rehabilitation
has ascertained from the Home Minis-
ter the reasons thereof and tried to
come to a conclusion about the
rehabilitation of these unfortunate
victims?

Shri Tyagl: I have no information.
at present.

Shri Hem Barua: My question was
whether he is going to ascertain from
the Home Minister the reasons there-
of and try to come to a conclusion
about the rehabilitation of these un-
fortunate victims.

Shri Tyagi: 1 have already answer-
ed that there has been stress on the
economy and administrative set-up in
Assam. I might assure the hon. Mem-
ber, as I have assured the State ot
Assam also, that the entire expendi-
ture on relief and rehabilitation is to
be borne by the Government of India.
This assurance has been given to
them and they have quite a few
schemes in their hands for the rehabi-
litation of these refugees. There is
no such dificulty any more.

Shri Liladhar Kotoki;: May I know
whether the hon. Minister proposes
to visit these camps and also take up
the matter with the Government of
Assam and, if so, how soon and when?

Shri Tyagi: One officer of the Assam
Government saw me only yesterday
and discussed various schemes which
they have in hand. I have promised
that I will go on the spot and discuss
the things with the Ministers concern-
‘ed and settle the matters very soon
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Shri Basumatari: At the time of
crossing the border, the refugees have
to show revenue clearance certificate,
the income-tax clearance certificate
and other things. May I know, after
the discussion between the two Home
Ministers, whether that condition
has been relaxed for these refugees
or not?

Shri Tyagi: I have no definite infor-
mation with regard to this question.
But, I am sure, the persons who have
no certificates, etc. and who have
crossed the border and come on this
side, shall be looked after as well.

Shrimati Jyotsna Chanda: In the
statement made by the hon. Minister,
I do not find any mention of refugees
who have come into the Cachar dis-
trict. So far as my information goes,
the number is more than 5000 in the
Cachar district. May I know from
the hon, Minister what will be their
fate?

Shri P. S. Naskar: This question
relates only to Garo and Mizo Hills.

Shri Nath Pai: The hon. lady Minis-
ter for External Affairs has stated
that the reports about the abductions,
molestations, forcible conversions and
all that are grossly exaggerated. In
view of the fact that these reports,
whether exaggerated or not, are
causing a very explosive situation in
the country, may we hope that the
hon. Minister will lay specific infor-
mation before the House in view of
the events that have been taking all
these weeks, instead of merely saying
that the Government is looking into
it, as he said earlier?

Shri Tyagi: My fears are that those
questions do not pertain to the main
question.
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Shri Indrajit Gupta: In view of the
fact that practically all these refugees
belong to the peasant class which was
cultivating land before it was evicted,.
have Government in their rehabili-
tation scheme which has been refer-
red to here considered the desirability
of settling these people on cultivat-
able land, or are the schemes, to
which the hon. Minister referred, of
some different type?

Shri Tyagi: The House
interested to know that the Assam
Government have already taken up
one big scheme of soil conservation
and terracing in the Garo Hills area
for employment and resettlement of
migrants; about 500 families are going
to be resettled or rehabilitated on this
land. Then, there are two re-afforesta-
tion schemes in the Garo Hills. That
too has been taken up. Then, there
is another scheme for terracing of
6000 acres of land in the Garo Hills
again. There is a scheme for reset.
tlement on land in Goalpara district
as well. So, that idea is very much
in our mind.

might be

Shri P, R. Chakraverti: In view of
the definite statement by Church
Heads including the Archbishop of
Dacca that despite their appeals, no
Christian will go back to East
Pakistan, may I know whether Gov-
ernment have satisfied themselves
now that it is definitely necessary to
have a planned programme for set-
tling them perpetually here?

The Deputy Minister in the Minis-
try of Rehabilitation (Shri P. S,
Naskar): Whatever number of refugees
may be coming from East Pakistan
whether they are Christians or Bud-
dhists or Hindus, Government are
trying their best to have rehabilita-



13593 Oral Answers

tion schemes to settle them perma-
:nently in India.
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Shri Hari Vishnu Kamath: Is there
any truth in certain reports to the
effect that amongst these hundreds
of thousands of hapless refugees who
have come to India from East Pakis-
tan, the number of women between
“the ages of 16 and 30 is proportion-
ately low, and if so, have Government
cared to ascertain from the Pakistan
Government what has happened to
such members of families who are
missing?

Shri Tyagi: I am sorry that I have
not yet examined this probiem from
that angle.

Shri Hari Vishnu Kamath: Let him
"better examine it now.

Shri S. M. Banerjee: Apart from
giving them some land for cultivation,
may I know whether Government
contemplate to utilise their machi-
nery for having small units of cot-
‘tage industries for permanent rehabili-
tation of these refugees?
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Shri Tyagi: That is very much in
our mind, and there are schemes of
that nature in hand.

WRITTEN ANSWERS TO QUES-
TIONS

Assistance for Agricultural Purposes

*1255. Shri Shree
Wiil the Minister of
pleased to state:

Narayan Das:

Planning be

(a) whether Government have consi-
dered the suggestion made by the
Planning Commission’s Panel on Agri-
culture that the assistance given to
the States by the Union for agricul-
tural purposes should be disbursed
strictly on the basis of their perfor-
mance; and

(b) if so, the nature of decision

taken?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). It is under
consideration.

Manufacture of Drugs

o257, J Shri A. V. Raghavan:
\ Shri Imbichibava:

Will the Minister of Health be
pleased to state:

(a) whether a country-wide sample
survey for assessment of the extent of
prevalence of unlicensed manufac-
turers of drugs was carried out in
1963-64;

(b) if so, whether Government pro-
pose to publish the names of all
unlicensed manufacturers, detected so
far; and

(c) the steps taken to check such
nefarious activities?

The Minister of Health (Dr, Sushila
Nayar): (a) to (c). A statcment is
laid on the Table of the House.
[Placed in Library, See No. LT-2814/

64].





